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~'BOARD (RuDIII ~UC'l'IOIf 
ColIIllDSliIONBII.um .8Ji:cRI:ot~), Rs. 
CllUITMENr RULES, 1974 .'oN» NorIFICA-
1Up,l\Ts ,uNDBR ExPoRT (QUALITY CON-
~L .um l!IsPzcTION) ACT, 1963 

THE DEPUTY MINISTER IN .. THE 
~S'l'RY OF COMMERCE (SRRI 
A. C GEORGE): I beg to lay on tbe 
Table-, 

(1) A' copy of the Rubber Boarcl 
(Rubber Production Commis-
sioner and Secretary)' RE'-
c:rUitment Rules, 1974 (Hindi 
and English versions) pub-
lisbed in Notification No, 
G:S.R: 69!; in Gazette of 

,India dated the 6th July'" 
1974 Uhder sub-section (3) 
of sectier.l 25 of the Rubber 
Act, 1947. [Placed in Ubrln'1I., 
See No. L'r~8109/74.1 

(2) A copy of the following Noti-
fications (Hindi and English 
versions) under sub-section 
(3) of section 17 of the Ex-
port (Quality Control and 
Inspection) Act, 1963:-

(i) Tbe Export of Dried Fish 
(Inspection) l .. -nendment 
Rules,-'1974, published in 
Notification' No. S.O. 1164 
in Gazette of India dated 
the 11th May, 1974. 

(ii) The Export of Jute Products 
(Quality Control and Ins-
pection) Amendment Rules 
1974, published in Notifica-
tion No. S.O. 1165 in 
Gazette of India dated the 
ilth May 1974. 

;;t",,·" • .fhe txport of Steel Tubes 
- "and Tubulars' (Quality 

Control. and Inspection) 
Amendment Rules. 1974, 
published in Notification 
No. S.O. 1166 in Gazette of 
India dated the 11th May 
1974. 

(iv) Tbe Export 
and their 
Inspection) 
Rules. 1974, 
Notiftcatlon 

of Pesticides 
Fonnulatiool 
Amendment 

published ID 
No. S. O. 1167 

in Gazette of India dated.. 
the 11th, May, 1974. , 

(v.) The Export of CerllIDic _..Pro-
~uctS .:(lnspection) AmeDd-
ment Rules, 197, published. 
in Notification No. S. 0., 
1168 in Gazette,' of' India. 
dated the 11th May, 1974. 

(vi) The Export of Vinyl Film, 
aDd 'Sb~t,iqg- . lInspection,.. 
Amendment . Rules, 1974 
published in Notification. 
No. S.· O. 1169 in Gazette ot: 
India dated the II tb May., 
19'A. 

tvii) The 'Export of Rubber Gloves. 
fOr" ,Electrical Purposes. 
(Inspection) Amendment 
Rules 1974, published in. 
Notification No. S.O. 1170> 
in Gazette of India ;Sated.. 
tbe 11th May, '1974. 

(viii) The Export of Bright ,Steel 
Bars (Quality Control and 
Inspection) Amendment 
Rules 1974, published' in. 
Notification No. S. O. ,1171 
in Gazette of India' 'dated, 
the 11th May, 197.. ,'!, 

(ix) Tbe Export of Minerals and 
Ores-Group I (Inspection) 
Amendment Rules, 1974 
published in NotificatiOIl> 
No. S. O. 1391 in Gazette of 
India dater! the 8th June 
197 •• 

(x) The Export of Minerals and 
Ores--Group II (Inspection)-
Amendment Rules 1974., 
Published in Notification 
No. S. O. 1392 in Gazette of 
Inaia dated the 8th June. 
1974. 

(xi) The Export of Mica (Inspec-
tion) Amendment BuIes.-
1974 published in NOtifIca-
tion No. S. O. 1393 in 
Gazette of India dated the--
8th June, 1974. [~4 in' 
lib,.llrv. See No. LT-8110f 
11'.] 


